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depend on suitability of soil, avail-
ability of land and climatic factors,
surveys for which are being under-
taken.

(c) The Governments of Nagaland,
Meghalaya, Mizoram and Manipur
have also been approached by the Tea
Board for introduction of tea planta-
tions. The Government of Kerala and
Sikkim have similarly been approach-
ed for extension of tea plantation in
these States.
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Written Answers 38

Recruitment Policy in Subsidiary
Banks ¢f State Bank of Imdia

*488. PROF. P. G. MAVALANKAR:
Will the Minister of FINANCE be
pleased to state:

(a) whether Government have mo-
dified the status and any of the rules
and regulations and recruitment policy
in respect of officers and employees of
the various subsidiary banks of the
State Bank of India;

(b) if so, what are they;

(c) whether Government propose to
merge these subsidiaries into the main
channels and organisation of the State
Bank of India;

(d) if so, main indication thereto;
and

(e) if not, why not?

THE MINISTER OF FINANCE
(SHRI H. M. PATEL): (a) and (b).
No, Bir. Government have not made
any modifications recently i.e. in last
year or so—in either the status or
rules and regulations concerning
officers and employees of the various
subsidiary banks of the State Bank of
India. In respect of recruitment
policy, however, the State Bank is
considering the proposal that its Re-
cruitment Beard, which is concerned
with recruitment of officers for the
State Bank and its subsidiaries, be
entrusted also with the task of re-
cruitment to the clerical cadre in the

Group.

(c) to (e). There is no proposal with
the Government for the merger of
State Bank subsidiaries into the State
Bank of India.

Progness regarding DA, Merger, D.A.
etc. referred to Arbitration

4584, SHRI SUKHDEO - PRABAD
VERMA: Will the Minister of
FINANCE be pleased to state:

(a) whether three issues relating
to Dearneas Allowance i.e. merger of





